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Civil Appeal No(s).  6448-6452/2011
YOGENDRA KUMAR JAI SWAL ETC. Appel | ant ('s)
VERSUS
STATE OF Bl HAR & ORS. Respondent ( s)

(with office report)

W TH

C. A No. 6460/2011

(Wth Cl.A No. 360-378/2012
(Wth Cl.A No. 379-384/2012
(Wth Cl.A No. 385-386/2012
(Wth Cl.A No. 387/2012
(Wth Crl.A No. 388/2012
(Wth Cl.A No. 389/2012
(Wth Cl.A No. 390/2012
(Wth Cl.A No. 1371/2012
(Wth Cl.A No. 1372/2012

(Wth SLP(Crl) No. 4558/2012
(Wth Ofice Report)

Crl.A No. 56/2013

(Wth Ofice Report)
SLP(Crl) No. 3084/2013
(Wth Ofice Report)
SLP(Crl) No. 3085/2013
(Wth Ofice Report)

Crl.A No. 2431/2014

(Wth Ofice Report)

Date : 19/02/ 2015 These appeals were called on for hearing today.
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CA 6460 M P. Jha, Adv.
Har shvar dhan Jha, Adv.
Yugandhra Jha, Adv.

Rak Ekbal Roy, Adv.
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Crl.A 360-378 M. Vinoo Bhagat, Adv.



Crl A 385-386 M. Sibo Sankar M shra, Adv.

Crl.A 387,388 M Ani rudh, Adv.

M. Mikul Kumar, Adv.
M. Ajay Sharnma, Adv.

M . Anupam Lal Das, Adv.

1371, 1372,4558, 3084 M Suchit Mhanty, Adv.

Crl A 389
Crl.A 390
Crl.A 56
Crl.A 2431

For Responde

M. Ashok Mat hur, Adv.

Prashant Shukl a, Adv.
Pashupat hi Nat h Razdan, Adv.

Mani sh Kunmar, Adv.
Rashm Srivastava, Adv. for
Gopal Si ngh, Adv.

nt (s)

Sant osh M shra, Adv.
Param M shra, Adv.

N shant Ramakantrao Kat nehwar kar, Adv.
Shi bashi sh M sra, Adv.

Sakshi Kakkar, Adv.
C. D. Singh, Adv.
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UPON hearing the counsel the Court made the follow ng
ORDER

This group of matters was listed for hearing

11.12. 2013 a

nd on that day, the natters were heard.

Today, argunents have been reheard and concl uded.
Judgment reserved.

( PARDEEP KUMAR) ( SNEH BALA MEHRA)
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